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'PANCHA RAM BISHNOI VS. UOI & ORS.

0.A. No. 420/2012.

Date of Order :'5.7.2013

Mr. S.P.Singh, Advocate, present for the apphcant

Ms. Sanno Rizwi proxy for Smt. K. Parveen, on behalf of
respondents No. 1 to 5 present.

The learned counsel fo’r’L'ihe applicant has challenged the
O
legality of the Chargesheet'zwhereas as informed by him, after -

xcompletlon of the inquiry, the order of removal has been passed
by the competent authority, therefore, this application has

W rendered infructuous and the same is therefore dismissed as

havmg become mﬁuctuous.
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